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tShn Surjlt Singh Bamala] 
to lay on the Tabic —

(1) A copy of the Betwa River 
Board Rules, 1977 (Hindi and Eng
lish versions) published m Notifica
tion No G S R  22 in Gazette of 
India dated the 7th January, 1978, 
under section 24 of the Betwa River 
Board Act, 1976 [Placed in 
Library See No LT-1699/78]

(2) A copy of the Annual Report 
(Hindi and English versions) of the 
Indian Dairy Corporation, Baroda, 
for the year 1976-77 along with the 
Audited Accounts and the com
ments of the Comptroller and Audi
tor General thereon, under sub-sec- 
tion (1) of the section 619A of the 
Companies Act, 1956 [Placed m 
Library See No LT-1700/78]

A n n u a l  R e p o r t  and  R ev iew  o f  Indian  
I n s t it u t e  op  T e c h n o lo g y , K a n p u r  f o r  

1976-77 AND STATEMENT f o r  Dk-LAY

THE MINISTER OP EDUCATION 
SOCIAL WELFARE AND CULTURE 
(DR PRATAP CHANDRA CHUN- 
DER) I beg to lay on the Table

(1) (iT A copy of the Annual Re
port (Hindi and English versions) 
of the Indian Institute ol Techno
logy Kanpur for the year 1976-77

(11) A  copy oil the Review (Hindi 
and English versions) bv the Gov 
ernment on the working of the 
Indian Institute of Technology 
Kanpur, for the year lS7ffVT -

(2) A statement (Hindi and Eng
lish versions) showing reasons for 
delay in laying the above docu
ment [Placed tn Library See No 
LT-1701/78]

A n n u a l  R e p o r t  and  R ev iew  op  T e ch 
n i c a l  T ea ch e rs ’ T ra in in g  I n s t it u t e  
(S o u th e r n  R e g io n ) , M adras f o r  1976.

77 AND A STATEMENT

DR PRATAP CHANDRA CHUN- 
DER On behalf of Shrirnati Renuka

Devi Barkataki, I beg to lay on the 
Table-—

(1) (i) A copy of the Annual 
Report (Hindi and Enghsh versons) 
of the Technical Teachers’ Training 
Institute, (Southern Region) Mad
ras, for the year 1976-77

(u) A copy of the Review (Hindi 
and English version) by the Gov
ernment on the working of the 
Technical Teachers' Training Insti
tute (Southern Region) Madras, for 
the year 1976 77

(2) A statement (Hindi) and Eng
lish versions) showing reasons for 
not laying the above documents 
withm the stipulated period after 
the close of the accounting year 
LPiaced tn Library See No LT- 
1702/78]

A n n u a l  R e p o r t  o f  H in d u sta n  H o u s 
in g  F a c to r y  N e w  D e lh i  f o r  1976-77 
and U rban  L a n d  (C e i l in c  and R egu 
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[Placed tn Library See No LT- 
1703/78]

•English version of the Report and English and Hindi versions of <Re-
view’ were lafif on The Table on the 19th December, 1977
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[Placed in Library. See No LT- 
1704/78].

R e v ie w  and A n n u a l  R e p o r t  o f  th e  

M od ern  B a k e r ie s  (In d ia ) L td . N ew  
D e lh i  f o r  1976-77 a n d  S tjca rca n e  

( c o n t r o l )  A m en d m en t O rd ir  1978

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL
TURE AND IRRIGATION (SHRI 
BHANU PRATAP SINGH): I beg to 
lay on the Table:—

(1) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956:—

(i) Review by the Government 
on the working of the Modern Ba-

eries (India) Limited, New Delhi 
for th« year 1976-77.

(ii) Annual Report of the Mod
ern Bakaries (India) Limited, New 
Delhi, for the year 1976-77 along 
with the Audited Accounts add 
the comments of the Comptroller 
and Auditor General thereon. 
[Placed Library. See No. LT- 

1705/78].

(2) A copy/ of the Sugarcane 
(Control) Amendment Order 1978, 
(Hindi and English versions) pub
lished in Notification No. G.S.R. 62 
(E) in Gazette of India dated 2nd 
February, 1978, under sub-section
(6) of section 3 of the Essential 
Commodities Act, 1955. [Placed in 
Library. See No. LT-170678].

N o t i f i c a t io n  u n d er  C u s to m s  A c t ,  
1962 an d  C e n tr a l  E x c is e  R u le s , 1944

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI ZULFIQUARULLAH): I beg
to lay on the Table:

(1) A copy each of Notification 
Nos. G.SR. 88(E) t0 114(E) (Hindi 
and English versions) published in 
Gazette of India dated the 1st March 
1978, under section 159 of the Cus
toms Act 1962, together with an 
explanatory memorandum. [Placed 
in Library. See No. LT-1707/78].

(2) A copy each of the Notifica
tion Nos. G.S.R. 115(E) to 154(E) 
(Hindi and English versions) pub
lished in Gazette of India dated the 
1st March, 1978, issued under the 
Central Excise Rules, 1944, together 
with an explanatory memorandum. 
[Placed in Library. See No. LX» 
1708/78],


